
From,

Atul Srivastava, HJS
Joint Registrar (Judicial) (Services),
High Court of Judicature 
at Allahabad

To,

The Director,
Judicial Training & Research Institute, U.P.,
Vineet Khand, Gomati Nagar,
Lucknow

No. 225  /Admin. (Services)/2017   Dated: Allahabad: April 13, 2017

Subject:  Regarding     40   Hrs.   Mediation   Training   Programme:   “Concept   &
Techniques of Mediation”    at JTRI, UP,  Lucknow.

Sir,

With   reference   to   your   letter   no.  Mediation   Trg.   2017/JTRI­563   dated

11.04.2017 on the above noted subject, I am directed to inform you that the Hon'ble

Court has been pleased to approve the schedule for organizing 40 Hrs. Mediation

Training Programme: “Concept & Techniques of Mediation” scheduled from

19.04.2017 to 23.04.2017 & 26.04.2017 to 30.04.2017  at Judicial Training &

Research Institute, U.P., Lucknow and nominate  the officers mentioned in List­'A'

and 'B' (50 officers in each batch) for the aforesaid programme.

I am further to say that Court has also been pleased to nominate officers at

List­'C' as Reserved Officers who may be called for training in case of absence of

nominated officers in above mentioned lists A & B so that adequate number of

officers i.e. 50 shall be trained in each batch.

I am, therefore, to request you to take necessary steps accordingly. 

         Yours faithfully, 

Encl:­ As above Sd/­

                       Joint Registrar (Judicial) (Services)

No. 225 (i)/Admin. (Services)/2017 dated: April 13, 2017
 Copy forwarded for information and necessary action to :

1. The Principal Secretary (Judicial) & L.R., Govt. of U.P., Lucknow. 
2. All   the  District  &  Sessions   Judges  with   the   request   to  kindly   inform  the  officers

concerned accordingly  and direct   them to report  at  Judicial  Training & Research
Institute,  U.P.,  Lucknow on  the scheduled date,   for  participation  in   the aforesaid
training.

3. The Member­Secretary, U.P State Legal Services Authority, Lucknow with the request
to kindly inform the officers concerned accordingly.

4. Sri Pankaj Kumar Singh, Registrar, State Consumer Dispute Redressal Commission,
Lucknow, Sri Rakesh Kumar­III, Chief Invst. Officer, Lokayukta, UP, Lucknow and Sri
Shiv Kumar­I, Legal Adviser, U.P.S.R.T.C, Lucknow.

5. The Private Secretary to Hon'ble Mr. Justice Shabihul Hasnain  with the request to
kindly place the aforesaid information before His Lordship.

6. Sri Mayank Kumar Jain, Registrar (Judicial) (Selection & Appointment/ Seniority),
High Court of Judicature at Allahabad.

7. The O.S.D. (Judicial) (Computer)/ I/c Computer Centre, High Court, Allahabad.
 

   Sd/­
                                          Assistant Registrar (Services)








